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_l. the Ch'nun‘ of the Committee on Private Members' Bills and Resoluuons,
baving been authorised by the Committee to present the Repost on their behalf,
present this Fifty-ainth Report.

2. The Commiticc met on the 17th March, 1970, for—

I. Re-consideration of the classification of the following Bills: —
(1) The Conferment of Decorations >n Persons (Abolition) Bill, 1969
by Shri J. B. Kripalani.
(2) The Constitution (Amendment) Bill, 1967 (Amendment of article
164) by Shri P. K. Deo.
II. Classification and allocation of time for discussion of the Bills (vide
Appendix).
M. Examination of the following Constitution (Amendment) Bills under
Rulc 294 (1)(a) of the Rules of Procedure: —

(1) The Constitution (Amendment) Bill, 1970 (Substitution of article
16, amendment of article 320 and omission of article 335) by Shri
Madhu Limaye.

*2) The Constitution (Amendment) Bill, 1970 (Amendment of articles
120, 210, 343, etc.) by Shri Murasoli Maran.

(3) The Constitution { Amendment) Bill, 1970 (Amendment of articles
120, 210 and Part XVII) by Shri Murasoli Maran.

(4) The Constitution (Amendment) Bill, 1970 (Amendmen: of article
217) by Shri Om Prakash Tyagi.

Reconsideration of the classification of Bills

3. The Committce considered the requests of Sarvashri J. B. Kripalani and
‘P. K. Deo to reconsider their carlier decisions (vide Forty-ninth and Fifleenth
Reports) regarding the classification of the following Bills: —

(1) The Conferment of Decorations on Persons (Aboliticn) Bill, 1969
by Shri J. B. Kripalani.

(2) The Constitution (Amendment) Bill, 1967 (Amendment of article
164) by Shri P. K. Deo-

Both the members attended the sitting and pressed for their Bills being out in
eategory ‘A’ The Committee did not sce any justification in altering the original
categorisation of Shri Kripalani's Bill. The Committee rccommended that the
Coaustitution (Amendment) Bill, 1967 (Amendment of article 164) by Shri P. K.
Deo might be placed in category ‘A’.

Classification and allocation of time to Bills

4. The Mcmbers concerned had been invited to present before the C ommittee
their views on their Bills. Shri Shri Chand Goyal attended the sitting.

 Atfter considering all aspects of the Bills, the Committee placed all the
m:hAmea:;"‘B’lnnmdﬁmefmexhdejﬂsn;hmincolumn

S of Appendix.
Examination of the Constitution (Amendment) Bills

 The Members concerned had been invited to present before the Commitiee
teifth:onMBﬁs. None of them attended the sitting.
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